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SHRI CHANDRAJIT YADAV : 1

am saying that this Ordinance has already

n misused. We have every reason

to fear that if passed this Act will be largely

misused. We requested the Home Minis-

ter to withdraw. Ifhe does rot withdroaw,
then torecord our protest we walk out.

[Shri Chandrajit Yadav and some other hon.
Members then left the House)

SHRI1 SAMAR MUKHER]JEE:
(Howrah): We had been jailed, More
than 1} lakh people hadl been  Fept
under detention under MISA Act. We
have a bitter experience. ‘That is why we
know why this Bill is bei: ¢ Frought 2rd
against whornn it will he applicd, Tiis quite
evident.  The world moves 'noa dialec ezl
process,  This Bill will quicken ihe process
of history, You arce helpirg the entire
people 1o wnite against vou as during
cmergency,  We are walkirg out in pro-
test,

[Skri Samar Afukherjee then left the House]

{Interruptions)

MR, DEPUTY SPEAKER : Order,

please,
(Interruptions)**

MR. DEPUTY-SPEAKER : All these
things will not go on record, Qrder,
pleasc,

Now, the question is :

"That leave be granted to introduce
a Bill to provide for preventive de-
tention in certain cases and for matters
connected therewith,”

The motjon was adopted

SHRIT ZAIL SINGH : Sir, I introduce
the Bill.

STATEMENT RE NATIONAL SE-
CURITY ORDINANCE

THE MINISTER OF HOME AFFAIRS
(SHRI ZAIL SINGH) : Sir, I beg to
lay on the Table an explanatory statement
(Hindi and English versions) giving rea-
sons for immediate legislation by the Na-
tional Security Ordinance, 1980,
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